]
Wf h"""%‘-g\”?‘? 7V son/daughteriwife-of

aged.... 5 8

years,

belonging to

service and presently working as ., M&D/ V’/ fﬁz\.ﬁ’p

Y‘ar“ LTI RE R R R R L LA s b I

0‘453(7{‘-' 7_ a)w;;

give hereln below the details of the assets (immovable, movable, bank balance, etc.) of

A,

given)

Detalls of movable assets
{Assets in joint name Indlcating the extent of foint ownership will also have to be

Smﬁmf?-ﬂ’/mjv N Gewrgy, N Saubai,

myself, my spouse and dependants*:

Sr.
Ha.

Degeription

T Spouse
Name(S)

Dependant-1
Nams

Dependant=-2
&mu

0]

Cash

5,000

386D

4860

266D

Depandant-3
Etc, Name

(i

Deposits In
Banks, Financial
Institutions And
Non-Banking
Financial
Companies

75,000

50.960

N

N

I

Bonds,
Debentures and

Shares in
companies

(v}

Other financlal
Iinstitutions,
NSS, Postal
Savings, LIC
Policias, etc

v)

Mator Vehicles
(details of
make, etc.)

£y séfda

7 M etor—

e,yd-e/

Foy

(vi)

Jewellery (glve:
details of
weight and
value)

lét’L;&AncA/E

%wﬂ

5,980

(vli)

hassas

Other assets,
such as values
of ¢clalms /
interests

P S/

R ihan Vi bbb, Fartns
e o”é@ ...... Q%Aﬁ

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependent on the income of the

employee.
Q, éff\_/
PA s » m“g 4






also have to be Indicated]

[Note: Properties in joint ownership indicating the extent of joint ownership il

| No.
()

Sr.

Description Self

Dependant=1
Hame

Spouse
Name(S)

Bepandant-2
Hame

Oependant-3

Agricuitural Land

- Location(s)

- Burvey number(s)

- Extent (Total
measurement)
-Current market valug

(ii)

MNon-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

Etc. Nama

Fo
I7DA]

S
%Z@aa

(i)

Buildings (Commercial
angd regidential)
Location(s)

- Survey fdoor
number{s)

- Extent (Total
measurement)

- Current market
value

(iv)

Houses / Apartments,
etc.

- Location(s}

- Survey /door
number(s) -

~ Extent (Total
measurement}

- Current market
value

(V)

Others (such as
interest in property)

(2)

1 glve herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note ; Piease give separate detalls for each item)

:r. Description I:gume ?. rgmf ll{n‘k 7 Amount outstanding as
0, nan n %)/ on.
;mm E:; ;5'-6%"2&%
(a) (i) Loans from Banks v
(i) Loans from finandial | <R PihsVidhs
institutions Vom.ofosf SHrGno é -(; 060240

(itl) Government Dues:
{a) dues to departments
dealing with government
accommedation

(b) dues to departments
dealing with supply of
water

{c) dues to departments
dealing with supply of
electricity

/\///a//»é?/a’) amqﬂ < /,m/?ﬁ/






{d) dues to departments

| dealing with telephones
(e) dues to departments
deating with government
transport (including
_alrcraft and helicopters)

(f} QOther dues, If any

(b)

(1) Income Tax including
surcharge [Also indicate
' the assessment year upto
which Income Tax Return
flled. Glve also Permanent
Account Number (PAN)]

8,84 ceo

(if) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed, ]

{lii} Sales Tax [Only in
case of proprietary
business]

(iv) Property Tax

cl

GPF/CPF/PRAN No.

Pgrsonal Detajl

L]

P /BIA ~ 1315

Gender - (M/F)

Date of irth = Tolz [ o]l | ] 9’ & |94-| wommpmrm
Class/Group - T - (AJB/O) ‘
Cadre H r 7rst/SFonT i !

Hoeme District e @ /{9_,0 M P “}2/

Place: f"?

(Full Name e.g. B.A.S.-Bihar Administrative Service,

8.5.5.~ Bihar Secretarlat Service elc.)

I hereby declare that the above details are true to the best of my
knowledge and belief,

Date: fsg' 92/1 209&/

Note:

!
Signature /%/\;’ ) m’ﬁ?ﬂ\f/@

‘Name of Employee: .7, Afﬂ’ W@ % j/ ’9)9’

Deslgnatlon:..‘.’ﬁfs..&.}..Q.néfmé.—.... Al

Department: Mﬁﬂ}/\/\/’(ﬂ% _Qa’ véf/\z!?
Fafiny

BrsrnEseq

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in préascribed format.






